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Title: Introduction of the Handloom Weavers (Protection and Welfare) Bill, 2016.
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HON. DEPUTY SPEAKER: The guestion is:
"That leave be granted to introduce a Bill to provide for protection of distressed handloom weavers who are debt ridden, exploited and
are committing suicide for welfare measures like life insurance coverage, interest free working capital and consumption loan,

healthcare, educational facilities to the children, availability of affordable raw material, modernisation of looms, housing and compulsory
purchase of handloom cloth by Government."

The motion was adopted.
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